
Procedure to View Jharkhand Law Orders/Judgements Translated in Hindi

Step:1  Hindi translated Orders and Judgements have been uploaded Year 

wise with their corresponding index.

Step:2  Download the Orders/Judgements with their index by selecting and 
clicking the same separately. 

Step:3  Open the downloaded index as well as Orders/Judgements in Adobe 

Reader.

Step:4 Below sample index shows two columns 

(1.) Name of parties (2.) Page No.

Step:5 Search the parties Name in Column 1 and use the corresponding Page

Number in Column 2 in the Orders/Judgements page.

For eg. Ajit Kumar Deo Vs. State of Jharkhand.  (page no. - 80)



Step:6 Enter the Page No. in the opened Order/Judgements page.

Note:- If Order/Judgement is not able to read in proper format in Hindi.

Please download and install all the fonts provided in the website.

i.e. (fonts.zip)


